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OA,832/96,

Betweens- .
: ?maristopher Raju ee Applieant,
i .
‘ And
s:m:h Central Railway,Rep.by its,
Divisienal Railway Manager.aersonnel
Vijayawada-1 .
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OA, 832/96.
Cesy tes-

1. Divisienal Railway Manager,
Pergennel Branch, Seuth Central Railways.
Vijayawada-1.

2., One cepy te Mr.P.,Vijaya Kumar.advocate,cm.ﬂyd.

3. One cepy te Mr,J,R.Gepal Rae, SC fer Rlys,
CAT.Hyierabai.

4, One cepy smare,
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HY DERABAD BENCH AT HY CERABAD
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AND

THE HON'BLE MR.H,RAJENDRA P RASADTF(R)
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Disposgd of with directions
.Id smisse
Di smissed as withdrawn

' Dismissed\ for Befault.
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No order as to\costs.
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